RAJYA SABHA [22 May, 2006]
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GOVERNMENT BILLS
The National Institute Of Technology Bill, 2006

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRI ARJUN
SINGH): Sir, | move for leave to introduce a Bill to declare certain institutions of
technology to be Institutions of national importance and to provide for certain
matters connected with such institutions.

The question was put and the motion was adopted.
SHRI ARJUN SINGH: Sir, | introduce the Bill.

MR. DEPUTY CHAIRMAN: The House is adjourned for lunch till 1.30
P.M.

The House then adjourned at fifty-seven minutes past
twelve of the clock.

The House re-assembled after lunch at
thirty-two minutes past one of the clock, MR.
DEPUTY CHAIRMAN in the Chair.

MR. DEPUTY CHAIRMAN: We shall now take up the Taxation Laws
(Amendment) Bill, 2006. The hon. Finance Minister to...

MATTER RAISED WITH PERMISSION—Contd.
Violent Fluctuations In The Stock Market

SHRI YASHWANT SINHA (Jharkhand): Sir, before the Finance Minister
takes up the Bill, | seek your permission to request the Finance Minister, through
you, to make a statement on what is happening in the stock markets, not only
today, but what has been happening over the whole of last week, because
everyone is concerned. The country is concerned. This kind of situation has
never been witnessed in the stock markets. Markets go up and down. Nobody is
concerned. | don't expect
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